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Leskage of Excise Reveame o
Worsied Woollen Yarn

4030, Shri Rabi Ray:
Shri Madhu LimaYe:
Shri Kanwar Lal Guptla:

Will the Minister of Finance be
pleased to state:

(a) whether Government's attention
has been drawn to the leakage of
excise revenue on worsted woollen
yarn mentioned in an Economic
Weekly (Commerce 27th May, 1887),

(b) if so, the total leakage calculat-
ed on the basis of the total worsted
woollen yarn produced, the propor-
tion in this yarn of different counts
and the appropriute excise duty on
these counts for the years 1964-65
and 1965-68,

(¢) whether Government have look-
ed into two possible sources of leak-
age, namely, smuggling out yarn by
the back-door from the» factory and
passing off worsted yarn, which bears
a higher duty as woollen yarn with
the connivance of the Excise staff; and

(d) whether an inquiry has been
ordered into this and action taken
against the manufacturers and the
Excise staff concerned?

The Deputy Prime Minister and
Minister of Finance (Shri Morarjfi
Desal): (a) Yes, Sir.

{b) The Government has no reason
to believe that there has been leak-
age of excise revenue as alleged.

(c) and (d). Do not arise in view
of the answer given against (b) above,

Evasion of Excise Duty by Wesllea
Manufaoturers

4081. Suri Radi Ray:
Shri Madhu Limaye:
Shri Kanwar Lal Gupta:

Will the Minister of Finance be
pleased to state:

{a) whether Government's sttention
has beem drawn to the evasion of
excise duty by the woollen manufac-
furers
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(b) whether Government have
examined the feasibility of collecting
the excise duty at the combing point
instead of at the spinning point; and

(c) whether such a change will
reduce the administrative cost in view
of the smaller number of combing
units and the reduction of staff and
the tightening up of the machinery?

The Deputy Prime Minister and
Minister of Finance (Shri Morarjt
Desai): (a) Yes, Sir. Government's
attention has been drawn to the alleg-
ed evasion® of excise duty by manu-
facturers of worsted woollen yarn,

(b) Yes, Sir.

(¢) Even if such a change were to
be introduced, it will not result in
appreciable reduction jn the adminis-
trative cost, in view of the fact that
staff will have to be maintained at
the mills for collection of duty on
other types o woollen yarn and also
on woollen fabrics; and additional

staff will have to be posted to the
combing units,

Tenure of Chalrman eof State Social
Welfare Advisory Board

4032. Shri D. D, Jema: Will the

Minister of Social Welfare be pleased
to state:

(a) the maximum period for which
a Chairman of a State Social Welfare
Advisory Board could continue and
for how many terms with duration of
each term;

stituted and for how many terms the

present Chairman has been allowed
to continue,

(c) whether he is aware: of the
judgments in case Nos. G.R. 315 and
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(d) the action Government have
taken in ths matter?

The Ministar of Biate in the Depars-
ment of Secial Weifsre (Shrimal
Phulrenu Guha): (a) According to
the draft rules on this subject, a pex-
son may hold the office of the Chair-
man of a State Social Welfare Advi-
sory Board for not more than two
tarms of two years each. In excep-
tional cases, another term of two
years can also be allowed.

(b) The Orissa Stite Board was lest
reconstituted in December 1968 and
the presemt Chairman is now holding
her office for the thirg term.

(¢) Yes

(d) The two accused bhave filed
eppeals and the matter 1s sub-judice.
Meanwhile the attantion of the Stale
Government has been drawn by the
Cantral Social Welfare Board to the
ramarks made in the judgment.

Will the Minister of Petreloum and
Chamisals be pleased to siate:

(z) whether Government are set-
ting up 3 Apatite Ore Benefication
Plant keaping in view the shortage
of phosphatic fertilizers;

(b} if s0, what wil] be per ton cost
of processed ore, and

(¢) what will be the capital outlay
for a plant of economic size?

The Mixister of State in the Mink-
try of Petrcictm and Chemitels and
of Planming and Hecial Wellsre (Ehrt
K. Raghurimalahk): (3) No, such o~
posal is under contideration at presgnd,

(b) Does not arise.

(¢) This informetion is not reedily
.-.nm.momf
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Dadwstrial Agreemoils

4034 Shry Jretirmpoy Basw: Wi
the¢ Minister of Finanoe be pleased to
state:

(a) the total number of industrial
agreements that have been concluded
between (i) Indian public sector and
Indian private dector (il) Indian
public sector and foreign Governments
and (iii) Indian public sectar and
foreign private sector during the last
five years; and

(b) the total number of collabora-
tions finalised and the capital involv-
ed between the public sector and
foreign private sector?

Yhe Deputy Prime Minister and
Minister of Finance (Shrt Morarit
Desal): (a) and (b). The information
asked for is being collected and will
be placed on the Table of the House
&% soon as possibie,

Supply of Bag Water in Seuth Delhi

4038, Bhri Atam Dms: Wil the
Minister of Health and
ning be pleased to state;

(a) whether it is 5 fact that
Delhi is getting bad water;

(b) if 30, the steps Government
propose to take to save the
from the diseases that
by its use;

(¢} whether it i3 also
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